STATEMENT SHOWING THE INSTITUTION, DISPOSAL AND PENDENCY OF CIVIL AND CRIMINAL CASES
IN THE MONTH OF MAY, 2021 IN THE HIGH COURT OF TRIPURA AT AGARTALA

DISP OGS AL

TOTAL

THON NO OF
SNO. | CATEGORY OF CASES g:mg‘é S DIVISION BENCH SINGLE BENCH FULL BENCH LOKADALAT | DSVOSA | cages
MONTH | WimNE | REGULAR | INLMINE | REGULAR | INLWANE | REGULAR | SETTLED |  monrs | PENDING
CIVIL (HAIN) CASE
1 |rFa 79 1 a 3 0 0 0 0 0 3 77
2 MFA 12 0 n a o a 1] 1] 1} 1] 12
3 |MFA(FA; 2 0 0 D o 0 o 0 0 0 2
4 |MFAcEC) > o 0 0 0 0 0 0 g 0 2
5 |Fz0 2 0 0 0 0 0 0 0 0 0 2
[ ARE P 4 1 1] 1] i L 0 0 1) 1 4
7 AFB & 3 1 0 1] n n 0 0 a L1 4
8 |MAT AFE 11 1 0 0 0 0 0 0 o 0 42
s |re tg 0 0 0 0 0 0 0 0 0 18
10 MAC AFP 40 4 0 1] 1] 0 0 0 a ] 44
11 AEINES i} n 1] ] 1] a i} 1] n i o
1z CROSE OBRIECTION 4 0 1] b] M 1] a 1) i) n 4
K] 14 EAFF ) U] i} 1] a fl n 1] i} 1} a9
14 CE EEF fl 0 a n 1] 1] 0 1] 1] [} 0
15 _EF 31 7 1] 1] n 2 o] i 0 2 36
18 REY FET 5 1 n 1] i o n 1] 0 [
17 T: FilT) 10 1 0 0 1] 1} n 1] 1} 0 11
18 CGHT CAZ{T) 18 14 1] 0 0 2 u 0 0 2 26
19 |CONT AEPL(C) 0 0 0 0 0 0 0 0 g 0 D
20 A 1] I} 1] 1] 0 D 0 1] 1] o]
21 CO FET 1 i) a o 0 0 1] ] 0 0 1
22 |weicy 507 58 0 2 0 22 o 0 0 34 531
23 Vi 192 5 n | i} 1] 1] 0 0 5 192
24 YP(CY(PIL) 14 2 i o i o 0 1] i 0 13
25 WB{C){CAT) 7 1] n 0 0 1] 1] 1] 1] 0 7
26 WP{Cj{HC) a 0 i) 1] I ] ] 0 1] 0 0
27 RS24-S4 E 4 il n 1] 3 1] i} 0 3 &9
28 |50 1 0 0 0 0 0 0 0 0 0 1
29  |CENTRAL EX aPP P a 0 2 0 0 0 0 0 2 2
30 |EX PETH 9 0 0 0 o 0 0 0 0 0 0
a1 EL FETH 1] 1] u a 1] 0 0 0 Q 0 1]
32 MFACUSTOME ACT) 1] 0 1] 0 0 0 0 1] 0 1] o
TOTAL 1150 97 o 12 0 40 0 0 0 52 1195




CIVIL (MISC) CASE:
|

33 |cMoapPL 0 0 0 0 0 0 0 a B a
34  |CAVEAT a 0 0 0 0 0 0 0 0 0 0
TOTAL 0 1] 0 0 0 0 0 0 0 0 (1]
CRL. (HAIN)CASE:
38 [crL A(D 71 1 0 4 0 2 0 0 0 6 66
36 |CRL. & 9 0 ] 0 0 3 0 0 1] 3 56
37 |CRL REV P 74 2 0 q 0 1 0 0 0 1 75
38 |crRL PETH g 0 0 0 0 2 0 0 0 2 3
39 |cRL 1P 4 0 0 0 0 0 0 0 0 0 1
40  |CRL REF. 1 ] o 0 0 0 i 0 0 n 1
41 |CRL(DJREF 7 a 0 i 0 0 a 0 0 0 2
42  |TRP(CRL) 2 1 0 0 0 ] 0 0 1 g 3
43 |WP(CRL) 7 0 0 0 0 0 ) 0 0 0 7
44  |CONT CaS{CRL) 1 0 0 0 0 0 0 0 0 0 1
45  |aB 2 7 0 0 0 1 0 a 0 4 6
6  |Ba 4 g 0 0 0 9 0 ] 0 9 2
TOTAL 233 19 1] 4 (1) 21 0 0 0 25 227
CRL(MISC)CASE
4?  |CRL M APPL a 0 0 0 0 0 a 0 0 0 0
43  |CRL HC 0 0 0 n n 0 0 0 0 i 0
TOTAL 0 0 0 0 0 0 0 0 0 ]
GRAND TOTAL 7383 176 [/ 76 o &7 o o o 77 1422




HIGH COURT OF TRIPURA, AGARTALA
DISPOSAL INFORMATION SYSTEM (DIS)
STATEMENT SHOWING THE YEAR -WISE PENDENCY OF CASES AT THE END OF MAY, 2021 IN THE HIGH COURT OF TRIPURA AT AGARTALA

S1 No CATEGORY OF CASES 2014 2015 2016 2017 2018 2019 2020 2021 PEL%EQLCY
CIVIL (MAIN) CASES:
1 RFA 1] 1 [ 11 13 32 g & 77
o |uFa v 0 0 0 1 4 7 0 12
3 |MFA(Fa) 0 0 0 0 0 0 > 0 2
4 |WFA(EC) 0 0 0 0 0 2 0 0 2
< |Fao 0 0 0 0 0 0 1 1 2
& |aRE P 0 0 0 n 0 0 0 4 1
7 |aRre A 0 0 0 0 0 2 0 2 4
8 |MAT APP 0 0 0 2 8 13 3 s 12
9 Fa 1] o 1 3 3 7 E | 0 18
10 MAC AFP 1] {0 u] 0 1 10 16 17 44
11 ITA ] 0 n n 1] i) 0 0 1]
12 |CROSS OBJECTION 0 0 0 0 0 > a 2 R
17 |La aPP 0 0 1 > 14 13 29 29
11 CE REF 1] i i 2] 0 1] 0 a 1]
1% CEF 1] ] 0 1 3 10 4 18 I8
16 REV PET 0] 0 0 1} 3 { ] ]
17 TRP{C) 0 1] u 0 1] 1 10 11
1a CONT CA% i) n f 0 ] 2 1 7 13 26
19 CONT AFPL (Ca 1] I 0 n a n ] 1] i}
20 CA 1] i 1] ] 1] U i 1] a
21 |co PET 0 1 0 0 0 o 0 o 1
22 WE(C) 0 1] 9 g 19 32 167 299 531
23 |wa 0 0 1 4 14 13 91 69 192
24 |WP(C)(PIL) 0 1 0 1 1 3 2 5 13
25 |wp(C)icaT) 0 0 0 3 0 1 3 0 7
26 WE(C ) (HCT il o 1] [ 0 1] 1] a 1]
57 |roa-sa 0 0 1 3 21 24 12 8 69
28 |sa0 0 0 0 o 0 0 0 ; 1
24 CENTRAL EX AFPF 1] a 0 0 0 1 1 0 2
30 |EX PETN o 0 0 0 0 0 0 0 0
11 |EL PETH a 0 0 0 0 0 0 0 0
32 MFA{CUSTOHS ACTH 0 1] 0 1] 0 D 1] 1] ]
TOTAL o 3 18 37 88 180 378 491 1195




S Ne. CATEGCRY OF CASES 2014 2015 2016 2017 2018 2019 2020 2021 PEL%E:ILCY
CIVIL(MISC)CASE
33 |cM APPL 0 0 0 0
34 |cavEaT 0 0 0 0 0 0 0
TOTAL 0 0 0 0 0 0 0
CRL (MATHN)CASE
3% |CRL A(Jj 0 0 1 0 1 13 43 8 66
3%  |CRL & 0 0 0 0 2 24 14 16 56
37 |CRL REV P 0 1 5 4 11 15 19 21 75
38 |CRL PETN 0 0 0 a 1 0 D 2 3
39 [cRL IP g 0 0 0 0 0 1 3 4
40 |CRL KEF 0] o 0 o 6 ] 1 0 1
41  |CRL(D)REF 0 0 0 0 0 0 1 1 2
42 |TRP(CRL) 0 i 0 0 0 o 1 2 3
143 |WP(CRL) 1 0 0 0 0 0 2 4 )
14 |CONT CaSiCRL) 0 o 0 0 0 0 0 1 1
3% |aE 0 0 0 ] 0 0 0 6 3
16 |BA 0 0 0 0 0 0 0 3 3
TOTAL 1 0 6 a 15 52 82 67 227
CRL(MISC)CASE
47  |CRL M AFFL 0 0 0 0 0 0 0 0
48 |CRL MC 0 0 0 0 0 0 0 0 0
TOTAL 0 0 0 0 0 0 0 0 0
GRAND TOTAL 7 3 24 41 103 232 460 558 1422




